
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Shri Saptarchi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

NO. HC.Vrr-2os | 2oL3 I 8516 / A

To, Shri Dhrupad Kashyap Das,
District & Sessions Judge,
Cachar, Silchar.

/[
Dated Guwahati the 4l October, 2023.

Sub:- Casual leave,

Ref:- Your letter No. JCD.I/18/23 15678, drd 10.10.2023.

Sir

Yours faithfully,

cL/-
JT. REGISTRAR (VIGITANCE)

Memo NO.HC.VIT-205/2013 le5Lt l A, dated i 17_70 - L3
Copy forwarded for information to:

.y' *" Project Manager, Gauhati High Court.

I

with reference to the above, I am directed to inform you that you have been
granted permission to avail casuat teave on 10.10.2023. Further, the Addl. District &
Sessions Judge, cachar, Silchar will remain in charge of your court and office in your absence.

From :-


